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OPEN COURT 

CENTRAL ADMINISTRATIVE '~RIBUNAL 
ALLA.l-IA BAD BE i'JCH 

ALLAHABAD. 

Dated : This the 02nd day of ----- AUG'QST 

contempt Application no. 189 of 2002 

in 

original Application no. 266 of 2001 

2004. 

H.on 'ble Mr . Justice S.R. Singh. Vice-Chairman 
Hon'ble Mr. D.R. Tiwari, Membei-A 

shesh tlath . s/o Late Ram surat~ 

R/o Vill and Post Jogia Bujurg, 

Distt • .oeoria 

••• Applicant 

By Adv : sri I .R. singh 
sr i I Ahmad 

VERSUS 

sri sanjeev Rana. Ma jor, Administrative Officer, 

Officiatin g commandant, 14 Field Anrnunition 

Depot . c/o 99 APO . 

• •• Respondent 

By Adv: sriR.C. Joshi . 

0 f< D E R 

Hon 'ble !'1r . Justice S.1{ . sii1gh . VC. 

None appears for the applicant to press this 

Contempt Application. 

2 . By order dated 14.12.2001. the Tribunal \>1hile 

disposing of the OA no. 266 of 2001. she sh Nath vs. 

Union of India had directed the respondents to 

consider the appl icant for compassionate appointment 

and to communicate t he decision within a period of 

three months . The allegation against the respondent 

is that h.e has failed to take decision in the matter. 
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2. 

3. since none appeared to press t h is contempt 

applica tion. we dispose of this contempt a pplic dti on 

with direct ion t o the res,POnuen t t hat in case the 

decision in response to the o r der dated 14.12 . 2001 . 
G •• ..,. v ' 

passed by this Tribunal. has not a lready J..-taken . shall be 

taken \'1 i thin a p ericrl of one month fr o.1\ the date of receipt 

o f copy of this ord~ • 

.. ~: ~ • 

Member A 

/pc/ 


